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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 6508 OF 2005
RANMDAS Appel I ant (s)
VERSUS
SI TABAI & ORS. Respondent ( s)
(Wth appln(s) for permission to file additional docunents)
Dat e: 18/ 05/2009 This Appeal was called on for hearing today.
CORAM :
HON BLE DR JUSTI CE MUKUNDAKAM SHARVA
HON BLE DR JUSTI CE B. S. CHAUHAN
( VACATI ON BENCH)
For Appellant(s) M. Ashok Srivastava, Sr. Adv.
M. Satyajit A Desai, Adv.

M. Anangha S. Desai, Adv.
M. Venkat eswara Rao Anunol u, Adv.

For Respondent (s) M. Subhash Paliwal, Adv.
M. A K Sanghi, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
Heard M. Ashok Srivastava, |earned counsel apeparing
for the appellant and M. Subhash Paliwal, |earned counsel

appearing for the respondent.
Hear i ng concl uded.
Judgnent reserved.

(A. D. Sharnma) (Vi jay Dhawan)
Court Master Court Master



